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Statement-ll

Consumption of Oil (State-wise) during
the year 1998-99

MARCH 4, 1999

to Questions 700

Power Plants in Western Rajasthan

1048. COL. SONA RAM CHOUDHARY: Will the
Minister of POWER be pleased to state:

Sl.No. State Consumption of Oil (a) whether Lignite deposits have been found in
(April-December, 1998) Barmer, Jaisalmer, Bikaner and Jhunjhunu districts of
(in MMT) Westem Rajasthan;
1. Assam 2186 (b) it so, whether the Govemment propose to install
2 Arunachal Pradesh 2.449 Power Plants to generate more power to overcome the
power shortage in the Westemn Rajasthan for exploration
3. Gujarat 1.630 of Lignite; and
4. Haryana 8.044
(c) if so, details thereof?
5. Karnataka 3.048
6. Kerala 5.616 THE MINISTER OF POWER, MINISTER OF
PARLIAMENTARY AFFAIRS AND MINISTER OF NON-
7. Maharashtra 10.902 CONVENTIONAL ENERGY SOURCES (SHRI P.R.
8. Tamil Nadu 4914 KUMAR.AMANGALAM)': (a) Lignite resources r}av.e been
found in Barmer, Bikaner, and Nagaur districts of
9. Uttar Pradesh 6.665 Rajasthan.
10.  Waest Bengal 3.368 L
. (b) and (c) The following lignite based thermal power
Total 50.133 station is proposed in Rajasthan for exploitation of lignite
potential:—
Name of the Capacity Name of Quantity of Mine proposed
power station (MW) Caveloper lignite to be utilised
to be used
Barsingsar 2 x 250 Hindustan 3.46 MMTPA Barsingsar
Lignite based Vidyut (Main)
Power plant Corp. Ltd. Barsingsar
Bikaner Distt. (N.E. & West)
(Techno-Economic Palana Gurha)
Clearance by Central Bithnok

Electricity Authority
on 20.4.1998)

Production of Crude Oll and Gas

1049. SHRI P.S. GADHAVI: Will the Minister of
PETROLEUM AND NATURAL GAS be pieased to state:

(a) the total production of crude oil and gas from
various wells located in Gujarat,

(b) whether there is any increase in production of
crude oil and gas from the wells in comparison to the
last two years;

(c) if not, the steps taken by the Govemment to
increase the production;

(d) whether any study have been undertaken to locate
the new areas of oil and gas; and

(e) if so, the details thereot?

THE MINISTER OF STATE IN THE MINISTRY OF
PETROLEUM AND NATURAL GAS AND THE MINISTER



701 Written Answers

OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI SANTOSH KUMAR GANGWAR): (a) to
(e) Information is being collected and will be laid on the
Table of the ‘House.

[Translation]
Saving Schemes in Post Offices

1050. SHRI RAVINDRA KUMAR PANDEY: Will the
Minister of COMMUNICATIONS be pleased to state:

(a) the total deposits made in the post offices of the
country particularly in Bihar during the last three years,
State-wise;

(b) whether the Govemment propose to introduce
some new schemes to atiract people to deposit more
amount in post office saving schemes; and

(c) it so, the details tivereof?

THE MINISTER OF STATE IN THE MINISTRY OF
+ COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):

(a) Savings Deposits

(Rs. in crores)

Year India Bihar
1995-96 15976.8 928.0 ,
1996-97 16470.6 942.4
1997-98 22621.4 1185.1

Savings Certificate

(Rs. in Crores)
Year India Bihar
1995-96 16832.9 1013.3
1996-97 16868.5 1163.5
1997-98 23573.1 1676.2

Public Provident Fund
(Rs. In crores)

Year India Bihar
» 1995-96 4133 18.7
1996-97 503.4 224

1997-98 644.5 31.2

PHALGUNA 13, 1920 (Saka)

to Questions 702

(b) No Sir.

(c) Question does not arise.

[English]
Tatkal Scheme for LPG Connection

1061. SHRI K.C. KONDAIAH: Wili the Minister of
PETROLEUM AND NATURAL GAS be pieased to state:

(a) whether the Tatkal Scheme for LPG in Kamataia
has been revived;

(b) it so, the detalls thereof;

(c) the number of consumerg provided LPG
connections under this scheme till date’

(d) the total amount of non refundable received;

(e) whether the domestic LPG connections issued
under Tatkal Scheme are being misused for commercial

purpose; and

(f) if so, the steps taken by the Govermnment in this
regard? .

THE MINISTER OF STATE IN THE MINISTRY OF
PETROLEUM AND NATURAL GAS AND THE MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI SANTOSH KUMAR GANGWAR): (a) and
(b) The Tatkal Scheme was revived all over the country
including the State of Kamataka with the Govemment
approval of the LPG enroiment plan for 1998-99 in Sept.,
1998. As per the directive of the Govt., 10% of the tota!
new enroiment is earmarked for release of connection
under Tatkal scheme.

(c) and (d) PSU Oil Companies have reieased 73,503
connections under Tatkal scheme in the State of
Karnataka, since the introduction of the scheme till
31.12.98 and collected Rs. 29.44 crores as non-refundable
amount for connections released under Tatkal scheme in
the State of Kamataka.

(e) and (f) PSU Oil Companies have not come across
with specific instances of domestic LPG connections
issued under Tatkal Scheme being misused .
commercial purpose. Oil Industry has an established
system of checking diversion of domestic cylinders to
commercial purpose through the field officers by
conducting inspections and raids at distributors as well
as at commercial premises.



